| TEM NO 7 Court No.7 SECTION | I B

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 628-629 OF 2013
BHARAT BHUSHAN Appel lant (s)
VERSUS
STATE OF H. P. Respondent ( s)
(O fice report for directions)
Date: 08/08/2013 These Appeals were called on for hearing today.
CORAM :

HON BLE MR JUSTICE T.S. THAKUR
HON BLE MR, JUSTI CE VI KRAMAJI T SEN

For Appellant(s) Dr. Mansih Slnghvi, AAG
M. MIlind Kunmar, Adv.
M. Irshad Ahmad, Adv.
For Respondent (s) Ms. Pragati Neekhra, Adv.
UPON hearing counsel the Court nmade the foll ow ng

ORDER

The fee of Rs. 7,000/- be paid to the Amicus Curi ae.

| (Shashi Sareen) | | (Veena Khera)
| Court Master | | Court Master



